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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE AT CHENNAI 

APPLICATION No.184 of 2017 

Sri Sunkara Swamy Naidu Welfar
Organisation represented by its 
President Sunkara Karthik 
153D, Near Gopal Nagar 
Yanam - 533454

Applicant 

The Union of India represented by 
Chief Secretary to Government of Puducherry, 

Puducherry 
And 12 others. 

.. Respondents 

OBJECTIONS FILED BY THE APPLICANT 
TO THE cOUNTER OF 3RD RESPONDENT 

AND THE COMMITTEE REPORT DT.13.12.2021 

1. It is respectfully submitted that the Applicant has preferred the Present OA 

praying for direction to the Respondents to stop illegal sand mining in the 

Gowthami and Vurudha Gowthami Godavari River from Yanam to Kotipalli 

Village, Andhra Pradesh, its tributaries, rivulets and channels, river mouth and 

estuary in the Yanam Region of the Union Territory of Puducherry.

2. It is respectfully submitted that the Applicant denies all the averments, 

allegations and statements contained in the Counter Affidavit filed by the 3d 

Respondent dated 13.12.2021 as exceptionally false, absolute frivolous and 

without any iota of truth excepting those specifically admitted herein, whereas 

the fact remains as follows;

a) The second counter affidavit filed by the 3d Respondent is barred by law as 

the 3rd Respondent has not sought leave of this Hon'ble Tribunal to file the 

second counter affidavit. Also, the averments in the second counter affidavit 

are contradictory to the averments pleaded in the first counter affidavit dated 

18.10.2019 and the Respondent could not take different views in their

pleadings.

b)The entire pleadings of the 3rd respondent in their second counter affidavit is 

on G.0. No.17 dated 20.11.2020 issuing guidelines for based 
collection/removal of sand bars by Traditional community in Yanam and based 
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on permission given by 7th Respondent by letter No.AB/A5/7 REV dated 

31.01.2020, who is also the River Conservator for Godavari River. However,

The geo-coordinates mentioned in the permisslon granted by 7th Respondent 

does not match with the geo-coordinates of the area for which report is given

by the Department of Ocean Engineering, IIT, Madras. As a matter of fact,

the permission was granted by 7th Respondent only on the request of 3rd 

Respondent for sand excavation in yanam region for construction purpose,

however the 3rd Respondent has stated in the counter that the mining is being

conducted for removing of sand bars for navigation of boats and for livelihood 

of the local fisherman. 

)The action of 3rd Respondent getting technical opinion from the Department 

of Ocean Engineering, IIT, Madras with false and fake geo co-ordinates in the 

said area for mining of sand will only favour the illegal sand excavating 

persons/ sand mafia.

d) It is most respectfully submitted that the sand mafia has tailor made boats for 

illegal sand mining and this Applicant has made repeated complaints to the 

authorities, but the same has been not acted upon. 

e) The report of the Jawaharlal Nehru Technical University, Kakinadu, which is a 

Central University, would prove that the depth of river is sufficient for 

movement of mechanised and non-mechanised boats, as non-mechanised

boats/catamarans can traverse with water of 3 feet depth and mechanised 

boats needs only 4 feet depth of water and hence, instream mining by local

fisherman for ingress and egress of boats is denied as false and only the local 

sand mafia under the guise of local fisherman is illegally mining sand in the 

yanam area of Godavari River. The seizure of 30 tons of illegally mined sand 

along with one tipper lorry and two tractors on 31.07.2021 based on the 

complaint of this Applicant would demonstrate that large scale illegal mining 
of sand is going on in Yanam Region. 

fThe 3d Respondent has no jurisdiction as per the Madras River Conservancy 
Act 1884 and as such, Government of Puducherry could not give any 
permission or licence to excavate sand from river or river bed apart from areas 

approved by 7th Respondent. As a matter of fact, the tourist amenities under 

the Swadesh Darshan Scheme of Ministry of Tourism, Government of India 

built by Yanam Administration without getting prior approval and 
environmental clearance in the island five situated in the area for which 
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technical opinion was got by the 3rd Respondent from IIT, Madras was 

completely damaged in the flood in year 2018 and caused damage worth of 

Rs.250 crores to the Government of Andhra Pradesh and as such Government 

of Andhra Pradesh has issued show cause notice to Yanam Administration and 
Public Works Department, Yanam seeking explanation on this regard. The 

said island five is of primary importance to the entire area as it acts as a 

barrier for fast flowing flood during rainy season and reduces the speed of 

water while crossing it and permitting mining on and around the said island 

five would create environmental calamities in the entire adjourning areas. 

g) There is large scale instream mining in banks of Godavari River falling within

500 meters from a big bridge of 1.8 Kms length and 12 meters width

constructed on the River Godavari against the stipulated rules and regulations. 

The said act is regularly overlooked by the Respondents which shall cause

permanent damage to the bridge.

h) New additional ramps were created at Ayyana Nagar, Farampetta, 

Dariyalathippa and Metacuro in Yanam Region by the sand mafia gangs in 

addition to the existing ramps at Kurasampeta near tidal lock and 

Kanakaalapeta in the overall stretch of 9 kms within the past 1 year to 

transport sands excavated by way of illegal instream sand mining of the 

Godavari River and the authorities never took any steps to close the additional 

ramps inspite of repeated complaints by this Applicant. 

For this purpose, The Revetments on the banks of the river are 

removed/damaged by the Sand Mafia so as to enable them to create ramps 

to berth their boats for unloading of sands and the said act effects the free 

flow of water. This Applicant has made several complaints on the same and 

still now, the authorities have not acted upon the same.

i) The report of JNTU, Kakinada and the report of survey by Royal Consultancy, 

Andhra Pradesh would show that the ge0-coordinates of the area permitted 

by 7th Respondent for sand mining for construction purposes lies in land and 

not in river and the geo-coordinates of area permitted by 7th Respondent does 

not match with the geo-coordinates of area present in the report of IIT, Madras

made on request of 3rd Respondent. 

3. It is respectfully submitted that, with respect to the objections to the 

Committee Report dated 13.12.2021, the Applicant submits his objections as 

follows;
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a) The Joint Committee Report dated 13.12.2021 while submitting their 

exhaustive report on the Findings, Actions taken and Corrective 

measures taken by the Government of AP to stop illegal sand mining in 

Godavari River, the Report has not stated any findings on the illegal sand 

mining in the yanam region of Godavari River.

b) The Applicant submits that the Government of Andhra Pradesh has taken

steps to control the illegal sand mining in Andhra Pradesh area as stated

in the Joint Committee Report. However, the sand mafia belonging to 

Yanam region are entering Andhra Pradesh part of the river with their

boats and are conducting large scale illegal instream sand mining in the 

Andhra Pradesh area and are smuggling the sands excavated by them 

to Yanam.

c) The Applicant submits that the Joint Committee Report has stated about 

the environmental compensation levied for illegal sand mining, but, as 

such the compensation was never collected from the violators and no 

penal actions were initiated against the persons involved in permanently 

damaging the environment. 

4. Under these circumstances, it is most respectfully prayed that this Hon'ble

Tribunal may be pleased to record this objection to the Counter of 3rd 

Respondent and the Joint Committee Report and pass such further or other

orders and thus render Justice. 

Dated at Chennai on this the 10th day of February 2022 

Counsel for Applicant Applicant 
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Examination and technical opinion  on    Department of Ocean Engineering, 

Sandbars in River Gowthani Godavari.     Indian Institute of Technology Madras         

 Client: office of the Deputy Collector (Revenue), Government of Puducherry, Yanam 3 

1.0 INTRODUCTION 

Yanam is one of the regions in the Union Territory of Puducherry, which is 870 kms away from 

it. It is situated on the East Coast of the Indian Peninsula at 16 degrees 42′ northern latitude, and 

between 82 degree 11′ Eastern longitude bounded on all sides by the East Godavari District of 

Andhra Pradesh State.  

The bed and banks of lowland rivers are composed of loose sedimentary materials which erode, 

transport and deposit throughout the channels. Undue and rapid sedimentation from various 

causes such as huge sediment flux from upstream, less flow strength due to mild slope or slack 

water developing in a reverse eddy at the downstream of node points or some similar hydraulic 

factors bank erosion, and so on results large sandbars in the lowland rivers. These have 

significant roles in both engineering and ecological aspects in fluvial processes, pools cause 

successive side-bank erosion, while sandbars are habitats for various species in rivers. Large-

scale alluvial structures greatly hamper the navigational routes at low flow time. Also the 

presence of these bars influences bank erosion, forms anabranches, and thus, makes the channels 

highly unstable. Thus these are to be moved from some regions. The location of study area is 

shown in Fig. 1.  

 

Fig.1 Location of Study area  
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Examination and technical opinion  on    Department of Ocean Engineering, 

Sandbars in River Gowthani Godavari.     Indian Institute of Technology Madras         

 Client: office of the Deputy Collector (Revenue), Government of Puducherry, Yanam 4 

2.0 SCOPE OF WORK 

The objectives of the present study are to examine and suggest the technical opinion on removal 

of sandbars and the suitability of the material for construction. 

3.0 LOCATION OF SAND BARS 

Locations of sandbars are identified by the client and the co-ordinates are presented in Table 1 

and the locations are presented in Fig.2. These locations were identified based on the traditional 

custom of sand removal in the corresponding location. 

Table 1. Coordinates of Sand bar location 

S.No Sand bar 
Sand Bar co-ordinates 

Latitude Longitude 

1 A 16 437.9691"N 82°12 20.8567"E 

2 B 16°430.0473"N 82°13 22.92223"E 

3 C 16°42'51.6728"N 82°14 17.5067"E 

4 D 16 43 4.2029"N 82014'1.5228"E 

 

Fig.2 Location of Sand bars 
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Examination and technical opinion  on    Department of Ocean Engineering, 

Sandbars in River Gowthani Godavari.     Indian Institute of Technology Madras         

 Client: office of the Deputy Collector (Revenue), Government of Puducherry, Yanam 5 

4.0 AREA FOR THE REMOVAL OF SAND 

The area for the removal of sand in the river is given by the client considering the location of 

sand bars. The area considered for the removal of sand is presented in Fig.3. 

 

Fig.3 Area for the removal of sand 

5.0 TYPES OF SAND AND TEST METHODS 

Sand and gravel deposits are accumulations of the more durable rock fragments and mineral 

grains, which have been derived from the weathering and erosion of hard rocks mainly by glacial 

and river action, but also by wind. The term „gravel‟ (“coarse aggregate”) is used to define 

particles between 4 and 80 mm and the term „sand‟ (“fine aggregate”) for material that is finer 

than 4 mm, but coarser than 0.063 mm. The properties of gravel, and to a lesser extent sand, 

largely depend on the properties of the rocks from which they were derived. However, water 

action is an effective mechanism for wearing away weaker particles, as well as separating 

different size fractions. Most sand and gravel is composed of particles that are durable and rich 
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Examination and technical opinion  on    Department of Ocean Engineering, 

Sandbars in River Gowthani Godavari.     Indian Institute of Technology Madras         

 Client: office of the Deputy Collector (Revenue), Government of Puducherry, Yanam 6 

in silica (quartz, quartzite and flint). Other rock types, mainly limestone, may also occur in some 

land-won deposits including deleterious impurities such as lignite, mudstone, chalk and coal. 

5.1 Standards and test methods 

The key parameters for aggregates are particle size and shape, physical and mechanical 

properties and durability. The laboratory evaluation of construction aggregate ranges from 

simple and low cost to sophisticated and expensive testing. 

5.1.1 Sieve Analysis 

Particle Size Distribution (Grading) The particle-size distribution, or „grading‟, is a fundamental 

property for all construction aggregates and often defines the product. Grading is usually carried 

out by sieve analysis. The sample is passed through a sieve stack (wet or dry) and the weight 

proportion retained on each sieve is determined. The cumulative percentage finer than each sieve 

size is plotted to produce „grading curves‟. Aggregate should be clean (free of clay, silt and dust) 

to ensure effective binding of cement or bitumen. Sedimentation methods may also be used to 

determine the grading of fines. 

5.1.2 Density Testing 

The bulk density of construction aggregate is expressed as the weight per unit volume for 

example kilograms per cubic meter (kg/m3). The bulk density can be calculated for loose and 

compacted aggregate, the latter simulates the density of aggregate after transportation. 

Measurements are carried out using calibrated containers of known volume. The density of fine 

aggregate can be determined using a pycnometer bottle. 
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Examination and technical opinion  on    Department of Ocean Engineering, 

Sandbars in River Gowthani Godavari.     Indian Institute of Technology Madras         

 Client: office of the Deputy Collector (Revenue), Government of Puducherry, Yanam 7 

6.0 SIEVE ANALYSIS - RESULTS AND OBSERVATIONS 

6.1 Sieve Analysis 

River sand is a type of fine sand formed by the corrosion from water current and is obtained from 

river streams and banks. It is generally white-grey. Unlike pit sand, the grains of river sand is 

smooth, rounded and of fine quality. Hence, it is used globally for a broad range of construction 

purposes such as plastering. 

Results 

Six samples were collected and the sieve analysis result for all the six samples are provided by 

the client which is attached in Annexure- I. 

Observations 

As per IS383 2016, percentage passing of sieve analysis is given below 
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From IS 383-2016, all the sand samples sieve results are under the grading zone -II. Hence 

the sand is suitable for construction. 

6.2 Fineness Modulus of Sand 

Fineness modulus of sand (fine aggregate) is an index number which represents the mean size of 

the particles in sand. It is calculated by performing sieve analysis with standard sieves. The 

cumulative percentage retained on each sieve is added and subtracted by 100 gives the value of 

fineness modulus. Fine aggregate means the aggregate which passes through 4.75mm sieve. To 

find the fineness modulus of fine aggregate we need sieve sizes of 4.75mm, 2.36mm, 1.18mm, 

0.6mm, 0.3mm and 0.15mm. Fineness modulus of finer aggregate is lower than fineness 

modulus of coarse aggregate. 

Results 

Six samples were collected and the sieve analysis result for all the six samples are provided by 

the client which is attached in Annexure- I. 

Observations 

As per IS1542 1992, The fineness modulus of sand shall be not less than 1.4 in case of crushed 

stone sands and crushed gravel sands and not less than 1.5 in case of naturally occurring sands. 

From the above observation, the all-sand samples are having fineness modulus greater than 

1.5. Hence it is suitable for the construction. 

6.3 Silt Content 

Silt content is a fine material which is less than 150 micron. It is unstable in the presence of 

water. If we use silty sand for bonding, it will reduce the strength and cause rework. 

Results 

Six samples were collected and the sieve analysis result for all the six samples are provided by 

the client which is attached in Annexure- I. 

Observations 

As per IS1542 1992, the limits of deleterious material is given below 
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As per IS 1542 1992 the silt content in the tested sample is less than 5% of weight of the 

sample and hence it is suitable for the construction. 

6.4 Bulking of Sand and moisture content 

Bulking in sand occurs when dry sand interacts with the atmospheric moisture. Presence of 

moisture content forms a thin layer around sand particles. This layer generates the force which 

makes particles to move aside to each other. This results in the increase of the volume of sand. 

Excessive presence of moisture content in the sand makes concrete to less durable and loses its 

strength. Remember, excessive presence of moisture content increase the workability of concrete 

but loses its strength.The extent of sand bulking depends on the grading of sand. Finer Sand 

possesses more bulking than the medium and coarse sand. Thus, Bulking in the sand is high for 

fine sand and low for coarse sand. An increase of bulking in sand effects concrete mix and 

results in harsh behaviour while placing. 
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Results 

Six samples were collected and the sieve analysis result for all the six samples are provided by 

the client which is attached in Annexure- I. 

Observations 

As per IS2386-3, (Bulking in Sand) Presence of 4% of moisture content in sand increases 25% of 

its volume. 

As per 383-2016 Moisture content less than 5% should be preferred for construction purposes 

which is shown below 

 

As per IS 383 2016, the water absorption percent in the tested samples is less than 5% and 

hence it is suitable for the construction. 
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7.0 CHEMICAL COMPONENT – RESULTS AND OBSERVATIONS 

Results 

Six samples were collected and the chemical component result for all the six samples are 

provided by the client which is attached in Annexure- II. 

Observations 

As per Specifications 91 - 92 CPWD MANNUAL (Volume II Mortars), the chemical 

requirements are stated as below 

 

As per Specifications 91 - 92 CPWD Manual (Volume II Mortars) the above percentage of 

chemical components in the tested sample is ok and hence it is suitable for the construction. 

 

8.0 REMOVABLE QUANTITY OF SAND 

The area of the sand bar and assessment of removable sand from the sand bar as identified in the 

location is been given by the client which is presented in the Table 2. 
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Table 2 Removable quantity of sand 

 

It was noted that the proposal is to remove 15cm depth of sand bar to be dredged at a given time. 

 

9.0 RECOMMENDATIONS 

1. From the sieve analysis and chemical component results provided, the sand from the river is 

found to be suitable for the construction for concrete casting. 

2. The proposal for sand removal with a maximum of 15cm depth at the specified sandbar 

location has been made based on the historical experience of reformation of sand bar seasonally. 

As hydrodynamic modeling study has not been carried out and river topography of the location is 

not available, it is difficult to predict the exact scenario. But considering the present condition 

and the request from the client, it is accepted to dredge the sand from the sand bars with the 

specified thickness. It is strongly recommended to monitor the river topography in the entire 

region of sand removal zone at a constant interval matching with the dredging frequency. Both 

pre- and post-dredging survey of river topography is required. With the continuous monitoring of 

the river bed, the natural retrieval of dredged spoil can be assessed after the first year. Based on 

the assessment of the retrieval rate, the sand removal on the second year onwards may be 

planned.  

         Prof. S.A.SANNASIRAJ 
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Kishore Kumar <skishch19@gmail.com>

Filing of Objections in OA 184 of 2017 (SZ)


Kishore Kumar <skishch19@gmail.com> 2 March 2022 at 19:09
To: NGT Chennai <judicial-ngtsz@gov.in>
Cc: r.thirunavukarasu@bharatmail.co.in, Madhuri Donti Reddy Adv <reddymadhuri09@gmail.com>, Sathyabama NGT
Adv <asb_adityan@yahoo.co.in>, hyasmeenali@gmail.com

Respected Sir/Madam,


I am herewith filing the objections of the Applicant to the counter of
3rd Respondent and to the Committee Report dated 13.12.2021, the copy

of the same is forwarded to the Learned Counsel for the Respondents.


Kindly place my objections before the Hon'ble Tribunal when the matter

is taken up for hearing tomorrow (03.03.2022)


Thanking you,


yours faithfully


S KISHORE KUMAR

ADVOCATE

COUNSEL FOR APPLICANT

9444772130
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